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33 Moabund Tea Co. Ltd. @ 

34 Pritchett and Gold 
Batteries (Eastern) Ltd. N.A. 

35 Rajmai Tea Co. Ltd. 0' 
36 Rupajuli Tea Co. Ltd. ((1) 

37 Salonah Tea Co. Ltd. .£ 
38 Thanai T("a Co. I.trl. [, 

39 Tingri T("'a Co. Ltd. ((I 

4 0 Upper Assam Tea Co. Ltd. £ 
41 Singer Sewing Machjnc Co. N.A. 

NOTES : "'Assets t lk('n over by Tata 
Ftnlay Ltd. 

(nlAsscts takf'n OVf'r by G("Ol ~(' W,lhd1n• 

son~ (Assam) Ltd. 

:£ fht'sc con"lpanies have lllt"rged wid' 
ASsam (Indla) Ltd. 

Investment of Multinational 
Corpora.tions in India 

4214. SHRI BRAJAMOHAN MOH-
ANTY: Will the MInIster of LAW, 
JUSTICE AND COMPANY AIi'FAIRS 
be pleased to ~ tate: 

(a) names of multinahon:.!l corpo-
rations operating throu~h their subc,i-
diarieR in Indla and total inveshnent 
in India cn 31-3-19BO; and 

(b) what steps Government have 
taken t·o curb their aetivitips in the 
country? 

THE MINISTER OF LA 'Yl, JUSTICE 
AND COMPANY AFFAIHS (SHRI P. 
SHIV SHANKER) : (a) The latest 
information available in this regard 
is as of 31·3-1979. 011 that date there 
were 125 subsidiaries of miltinational 
corporations operating in Indicl, ,vith 
a total paid up capital of Rs. 360.05 
orores. The investment held hy the 
fOreign (holding) companies in the 
total paid-up capital was Us. 215.96 
crores. The det2fils of the names of 

the foreign companies and the amount 
of paid-up capital held by them in 
their Indian subsidiaries are published 
in the factsneets on Indian subsidiaries 
of foreign companies as on 31-3-1979. 
Copies of these factsheets are availa-
able in Parliament Library for 
r(7'ference. 

(b) The activities of I:ldian sub-
sidiarie~ of multinational corporations 
are conirollpli and reg'.llated under 
the provision~ .Jf th~ Companies Act, 
MRTP Act. Industrjes (Development 
& RegulatIon) A~t, Foreign Exchange 
ReguiatioY'l A('t and Capital Issues 
Control Act, as may, be relevant. 

New Board of National Film Develop-
ment Corporation 

4215. SHRI NAVIN R.~VANI; Will 
the Minlst€l' of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Gcwernment have com-
pleted formation of Board of NatlOnal 
FIlm Development Corporation; if so, 
the names of members aPPolnte1 and 
names of tho'5e who refused to join; 
and 

(b) whether SatyaJit Ray was ap-
PIC',dched to make hIm Chairman of 
this body as per demand raised by 
some film makprs: if not, ":,he reasons 
there-"or? 

THE lVlIN13TER OF STA'I'E IN TIiE 
MINISTRY OF INroRMATION AND 
BROADCASTING (SHRIMATI RAIVI 
DULARI SINHA): (a) No, Sir. 

(b) Yes. Sir. 
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